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Prime Ministers of India and Bangladesh
which provides. Inter alia, for the leasing
in perpetuity of an area measuring 178
metres X 85 metres near Tin Bigha, to
Bangladesh.

(b) The 1982 Lease Agreement provides
the terms of the lease in perpetuity of Tin
Bigha to Bangladesh as also the Indian
citizens right of free and unfettered access
across the corrider. The modalities
regarding the implementation of the Lease
Agreement have yet to be finalised.

(¢) The right of Indian citizens to free
and unfettered access across the Tin Bigha
Corrider is ensured in terms of the 1974
and 1982 Agreements.

Opening of Portuguese Cultural
Centre in Goa

2572. SHRI JOHN F. FERNANDES:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether the Central Government
have cleared a proposal from Portuguese
Embassy in India to have a Cultural Centre
and Consulate in Goa, in view of great
demand among Goans to visit Portugal to
see their relatives ; and

(b) if so, by when this mission is likely
to be opened there and what will be its
jurisdiction ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAYSINH
SOLANKI) : (a) and (b) While Govern-
ment has conned approval in principle to
the proposal to establish a Portuguese
cultural centre in Goa. no date

[ 16 DEC. 1991 ]

to Questions 134

for its opening has been decided. The
proposal for the opening of a Protuguese
Consulate in Goa has not yet been cleared.

Demands of the workers of Kandla Port

2573. SHRI CHIMANBHAI MEHTA;
SHRI SOM PAL :

SHRI SARALA MOHANTY:
SHRIMATI MIRA DAS :

Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether he is going to visit Kandla
Port in near future ;

(b) whether Kandla Port workers' have
submitted their demands to the port trust
authorities and to his Ministry; and

. (c) ,if so, what are. their demands and
what 1s the response of Government
thereto ?

THE MINISTER OF STATE OF THE
MINISTRYOF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) :

(a) No programme has. been drawn up
as yet.

(b) and (c) The Kandla Port Trust
workers have been raising demands from
time to time through their registered trade
unions as well as through their associations
not registered under the Trade Unions Act.
A statement indicating the main demands
raised by them as well as action;: thereon is
annexed.

Statement

Damands

Action taken

i i

(1) Absorption of daily rated workers in the 630 daily rated workers have been absorbed

Port on regular establishment,

in the regular establishment so’ far in
reviews,conducted . during the span of .18
years.

(2) Providing of employment on compas- Guidelines on the subject i.ssu'edibylht.% Go-

_ sionate grounds  to the mext of kin of

empioyees who died while in service.

vernment from time to time are being
followed, -

3) Allotmant of residantial plota in Gdndhi Allotment of plots to port employees ‘is: being

Dham to Port Trust employees.

dotie in accordance with the Ea

nd Policy

of the Ports, - .
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Dxnand:

Aadtion taken

(4) Supply of uniform to certain new cate- These matters are generally discussed by the
gores, supply of woollen jersey to patrolling  Port Trust Authorities withthe reprerentatives
khalasies daploysd on oil pipelines, increasing  of unions in order to find ocut soluticns
chappa! allowanes from R, 35 9 Ri. 50 through mutual discussions .
per annum to he employess who wera paid
this:allowance,

{%) Providing promotional avenues to the dip-  Government have already issued guidelines
loma hodars (cil) to the post of exscutive  on this question and the Ports have been ad-

Enginesrs ia thaatio of 1:1 with zraduate

civil enginears.
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Handing orer of DT(tZ_ to Delhi Administra-

2575. SHRI HARVENDRA SINGH
HANSPAL :

SHRI SHANTI TYAGI:

Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether Government propose to
hand over the Delhi Transport Corpora-
tion to the Delhi Administration ;

(b) if so, the reasons therefor ;

(c) whether the losses in DTC are
mounting day by day ; and

(d) what is the extent to which its losses
would come down after handing over the
same to Delhi Administration ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) : (a) The
proposal to hand over Delhi Transport
Corporation to Delhi Administration has
been deferred.



